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© applicant is no more interested to proceed with the case and he

- dismissed as withdrawn. No order as to costs.
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In the Central Adm_inist'rat:.vr_-\' Triburel
Calcutta Bench
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Present * -t Hon'ble Mr.N. Prusty, Member(J)
‘ Hon'ble Mr.N.D. Daval, Mesmber(A)
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¥or the applicant : Mr.B.C. Sinha, Counsel - 3

For the respondents: Mr.R.K. De, Counsel
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Mr.N. Prusty, Member(J) o
. Heard Mr.Sinha, the learred counsel for the appli-::an':{

t
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and Mr.De, the learred counsel for the respondents. Mr.Sinha,

the lesrned ccunsel for the applicant . submits that .che

wanted t¢ withdraw the application. The OA is according]jy‘;
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